GOVERNMENT OF INDIA
MINISTRY OF HOME AFFAIRS

LOK SABHA
UNSTARRED QUESTION NO.372
TO BE ANSWERED ON THE 26™ APRIL, 2016/ VAISAKHA 6, 1938 (SAKA)

DEATHS DUE TO HEAT
1372. SHRI LALLU SINGH:

DR. PRABHAS KUMAR SINGH:
SHRI KALIKESH N. SINGH DEO:

Will the Minister of HOME AFFAIRS be pleased to state:

(a) the number of heat-related deaths recorded during the last three
years and in the last two months, State-wise;

(b) whether the Government has prepared an action plan to prevent
heatrelated deaths during the coming summer;

(c) if so, the details thereof;

(d) whether the Government has undertaken measures to increase
preparedness and awareness regarding harms of extreme heat and its
risks in heat wave prone areas in the country; and

(e) if so, the details thereof ?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU)

(a) to (e) : Ministry of Home Affairs does not maintain centrally the
information relating to the number of heat related deaths which occur

in various States of the country due to heat wave.

The Government of India (National Disaster Management Authority)
has issued guidelines for preparation of Action Plan for prevention

and management of heat wave.
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LS.US.Q.NO.372 FOR 26.04.2016

The primary responsibility of disaster management rests with States.
The concerned State Governments are required to undertake
necessary measures to provide assistance to the victims of calamity
including heat wave as per their relief codes/ manual. In the case of
heat wave, the State Governments take various preparatory
measures including giving wide publicity on Dos & Don’ts, making
provisions for drinking water centers at public places, provision for
shelter, rescheduling the working hours of offices, schools/ education
institutions and ensuring availability of emergency medical services,
ORS, Intra-Venous (1.V.) fluids, etc. in the matter in order to prevent

heat wave/ sun stroke related deaths in the State.
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